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For the é‘:wlicant(s) : Nr‘.P'.K.l"lJnsi; cgunéel.
For tha respondents NE.R.N;Dasv Sr.C@unsel.-glFor the‘éfficial

Mrs.BsRays counsel.. respondent s

* Mr.samir Gheshy caungel
(For private respandant)
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C@by of the application be served upOn'thé'ld.c'unsal for the --
respondents. Reply be filed by the private respondent by
16412,1997 and rejeinder tﬁbzsﬁo be filed by the petltloner
to the same and alge te the reply of the of ficial respondents
within & Fortnlght from that date, The ﬂpplzcation be listed
for hearing regardlng admission on 8.1.1998,

2. A plain copy of thls order be handed to. the ld.caJnsel for
the partles. '

(M 84 Mikharjes) - - (H.KoChatterjee)
Administrative Member ' Vlce-Chalrman



